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(b) ¥ the amendments which are

considered necessary are announced

~ once In a quarter of a half.year, the

very purpose of such amendments

? may Be defeated as the ¥imin of such
amendments # of great importance.

Losses by Publie Sectoy Underfakings

1071. SHRI BHIKU RAM JAIN,

SHRI ARUN KUMAR
NEHRU:

Will the Minister of FINANCE be
‘pleaseg to state:

(a) whether jt is a fact that a num-
r" ber of public sector undertakings
| have consistently suffered losses
| * during last 10 years;

(b) if so, the details thereof and the
cumulative losses suffered by each of
these undertakings; and

(c) do Government propose re-ori-
enting their policy in regard to these
undeftakings so as to make them run
as commercially viable units and if so.
when a decision could be expected?

THE MINISTER OF STATE IN
THE. MINISTRY OF FINANCE (SHRI
SAWAI SINGH SISODIA): (a)
and (b). statement showing the only
two Central Public Sector etnerprises
incurring losses consistently from
1970-71 to 1979-80 is enclosed.

(c) In the case of both these under-
takings, detmiled investigations into
commercial viability of each of their
activitiegs were conducted. A detailed
rehabilitation plan including elements
of capital restructuring as well as
renovation of equipment has been
drawn up. Managerial Structures in
all key sectors agre being streamlined
and strengthened.
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